
~5. SHRIMATI PRAMlLA DANDA .. 
YATE; Will the Minister of HOME AF-
.r.AIRS be pleased to state: 

'(8) whether Government bave taken 
-.ole of an article which appeared in 
'tile Bc-mbay Weekly 'On Looker' in May 
"1-15 1980 issue alleging sale of de-

J 
.:Iimce secrets ~ 

. (b) wbe1her Government have taken 
"'7 steps to investigate into these a1-
1Ieptions; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
II1NISTRY OF HOME AFFAIRS 
(SUR I YOGENDRA MAKWANA): 
{a) to (c). The nrticle is based on the 
«"SPionage cases detected by the Delhi 
Pence. Three cases under the Official 
Secrets Act against seven persons are 
.sub-judice; in ooe case, the accused 
~on was spntenceil to 10 years R.I. 

:.I)emand of Indian know-how in 
Multinationals 

"1206. SHRIMATI PRAMILA DAND-
tAVATE: Will the Minister of INDUS-
·TRY be pleased to state: 

(a) whether over 90 companies some 
,..1 tbem multinationals, have sought 
1Ddian know-how for a number of 
}JlftMlucts; 

(b) if so, whether Government have 
lPH'D'litted these companies; and 

te) if nct, the reasons therefor? 

~HE MINISTER OIr STATE IN THE 
'"MINISTRY Of INDUSTRY (SHRI 
€2lARANJIT CHAN ANA) : (8) No 
!llJedtlC proposti hCUI came to the Ilotice 
... a.vernment. 

,b) and (c). Do not arise. 
s.LS--8. 

1207. SliRI JYO'rlltMOY BOSU: Will 
the PRIME MINISTER be pleased to 
state: 

(a) whether the hot water sprinp 
of Rajgir in Patna District, Bihar have 
been found to be radioactive by the 
Atomic Energy Commission; and 

(b) if so, the facts thereof and action 
taken thereon? 

THE PRIME MINISTER (SHRI-
MAT! INDIRA GANDHI): (a) No, Sir. 

(b) Does not arise. 

ProJuction of match boxes In 
organised and un organised Sector 

1208. SHRI JYOTIRMOY BOSU: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) Total prOduction of match boxes 
in the organised and unorganised 
sectors in the country; Years-wise, 
during the last 3 years; 

(b) share of WIMCO in the total 
production in the organised sector, 
year-wise, during the same period; 

(c) whether WIMCO has been 
allowed in Andaman and Nicobar 

islands to treely procure any amount 
of soft wood from Governln~ . .'.lt Qt 
a nominal royalty to feed its splint 
making factory at Port Blair; 

(d) it so, what are the 
thereot; 

-

detalls 

(e) whether the units in the unor-
eenised sector have similar faC'ilities; 
and 

(f) if not, tb. reasons therefor! 
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~ : 9 THE MINISTER OF STATE IN THE MINISTRY OF INDUSTRY 
'CHARNJIT CHANANA) (8) Total porduction of match box 'luring 

3 years is given below:-

(SRlU 
the ;'8St 

--- ------------- --------.-

(i) Organised sector (power-operated) 

(ii) Non-mechanised Sector (other than cottage 
aectcr) • . . . . . . 

1977-78 1978-79 

(Production in thousand and gross 
bOJtes) 

-----------
27538 2q769 276!l8 

61001 561 56 ~7222 

t 'J 

(iii) Cottage sector (KVle and cooperative units) 97 21 19581 3 180g 

----
(b) WIMCO is the only manufac-

turer of matches in the organised 
sector. 

(c) & (d): For their Port Blalr 
unit, MIs. WIMCO are supplied soft 
wood by the Government for a capa-
city of 90,000 million splin ts at a 
royalty rate for standing match timber 
and at FOB rate for felled timber, 
as revised by Government from time 
to time. 

(e) & (f): There is only other unit 
in the unorganised sector manufac-
turing splints in Little Andamans 
and the timber requirement of this 
unit is met by the Andaman and 
Nicobar Forest and Plantation Deve-
lopment Corporation. 

P.M.'s statement re functioning of 
democracy 

1209. SHRI JYOTIRMOY BOSU: 
PROF. MADHU DANDA-
VATE: 

Will the PR~ME MINIS~ER be 
pleased to state: (a) whether ~ome­
time in April. 1980, she told the 
correspondent of a Tamil Paper that 
if democracy does not help progress 
of the country then people wi:! kick 
out democracy and establish some 
other system; and 

(b) if 80, the details thereof? 

THE PRIME MINISTER SHRIMATI 
INDIRA GANDHI): (a) & (b): I 
remain firmly commi~ted to demo-
cracy. I tried to convey to the corr-
espondent that patterns of democracy 
are different in various countries. 
In order to survive and flourish, any 
system must meet the needs aDd 
demands of the people, otherwise they 
will reject it. The emphasis in :my 
remark was on the urgent necessity 
of implementing programmes for 
the welfare of the people so that their 
faith in democracy would be sus-
tained. 

Cases .der CBI investications 

1210. SHRI JYOTI,RMOY BOSt1: 
Will the Minister of HOME AFF\AIHS 
be pleased to state: 

(a) particulars of cases filled on the' 
basis of the reports Of various Commi-

ssion namely. Shah Commfssfon,. 
Gupta Commission, Jaganmohan Red-
dy Commission and Grover Commis-
sion; 

(b) the particulars of charges which 
were under CBI investigation; 

(c) the particulars of cases already 
dismissed or withdrawn; and 

(d) in how many cases the CHI or 
any other Central Investigatian 
agency has stopped further investiga... 
tiona? 




